
  

GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 

RAJYA SABHA 

UNSTARRED QUESTION NO. 3583 

TO BE ANSWERED ON APRIL 04, 2022 

 
UPDATE ON AMRUT 2.0 

 
NO.3583.  SHRI P. WILSON: 

 
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

 (a)  the names of the cities covered under Atal Mission for Rejuvenation & Urban Transformation 2.0 (AMRUT 2.0) across the country; (b)  the details of distribution of fund and the details of budgetary allocation for the AMRUT 2.0 projects across the country in comparison to AMRUT 1.0; and (c)  the reasons that the budgetary allocation proportion in AMRUT 2.0 has not increased in Tamil Nadu in comparison to other States and the details thereof?   
ANSWER 

THE MINISTER OF STATE IN THE  
MINISTRY OF HOUSING AND URBAN AFFAIRS  

 
(SHRI KAUSHAL KISHORE)   (a): Atal Mission for Rejuvenation and Urban Transformation 2.0 (AMRUT 2.0) is designed to provide universal coverage of water supply through functional taps to all households in all the statutory towns in the country and universal coverage of sewerage / septage management in 500 cities covered in first phase of the AMRUT scheme.  List of notified statutory cities /towns of the country as on 01.10.2021 can be accessed on the Ministry’s website on the address: https://mohua.gov.in/cms/amrut.php .  (b): The total Central allocation for the AMRUT projects for the entire Mission period is ₹35,990 crore and total Central allocation for the AMRUT 2.0 projects for the Mission period is ₹66,750.  The State /Union Territory (UT) – wise distribution of Central outlay for projects under AMRUT and AMRUT 2.0 is given at ANNEXURE – I.    …2/- 
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 -2- (c): The Central allocation of ₹35,990 crore for AMRUT projects was distributed among States/ UTs using an equitable formula in which equal (50:50) weightage was given to the urban population (Census 2011) of each State/UT and the number of statutory towns in the State/UT. The Central allocation of ₹66,750 crore for AMRUT 2.0 projects have been distributed among the States/UTs using the equitable formula wherein weightage to urban population (Census 2011) and area of each State/ UT have been given in the ratio of 90:10. As per the earlier adopted formula, Tamil Nadu was allotted central assistance of ₹4,756 crore for AMRUT  and has been allotted ₹4,935  for AMRUT 2.0 under new formula.   ******   
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 ANNEXURE – I REFERRED TO IN THE REPLY TO RAJYA SABHA UNSTARRED 
QUESTION No. 3583 DUE FOR ANSWER ON 04 APRIL 2022 REGARDING “UPDATE 
ON AMRUT 2.0”: (Amount in ₹ crore) 

Sl. No. Name of the States / 
Union Territories (UTs) 

Central allocation for  
projects under AMRUT 

Central allocation for 
projects under AMRUT 2.0 1 Andaman And Nicobar Islands 10.82 35 2 Andhra           Pradesh 1,056.62 3,158 3 Arunachal   Pradesh 126.22 225 4 Assam 591.42 770 5 Bihar 1,164.80 2,620 6 Chandigarh 54.09 170 7 Chhattisgarh 1,009.74 1,294 8 Dadra - Nagar Haveli & Daman - Diu 28.85 30 9 Delhi  802.31 2,880 10 Goa  104.58 85 11 Gujarat 2,069.96 4,500 12 Haryana 764.51 1,494 13 Himachal Pradesh 274.07 252 14 Jammu And Kashmir 500.62 856 15 Jharkhand 566.17 1,178 16 Karnataka 2,318.79 4,615 17 Kerala 1,161.20 1,372 18 Ladakh 79.92 124 19 Lakshadweep 3.61 2 20 Madhya Pradesh 2,592.86 4,045 21 Maharashtra  3,534.08 9,285 22 Manipur 162.28 169 23 Meghalaya 72.12 110 24 Mizoram  126.22 142 25 Nagaland 108.19 175 26 Odisha 796.97 1,363 27 Puducherry 64.91 150 28 Punjab 1,204.47 1,833 29 Rajasthan 1,541.95 3,530 30 Sikkim 36.06 40 31 Tamil Nadu 4,756.58 4,935 32 Telangana 832.60 2,780 33 Tripura 133.43 156 34 Uttar Pradesh 4,922.46 8,145 35 Uttarakhand 533.72 582 36 West Bengal 1929.32 3,650 

 Total *36,036.52 66,750 * Total Committed Central Assistance for AMRUT projects increased from initially approved amount of ₹35,990 crore due to reorganisation of erstwhile State of J&K into UT of J&K and UT of Ladakh.  
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